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to 1961 is not available. Fresh U.K. 
Investments worth Rs. 36·92 crores 
were approved by the Government of 
India during the period 1962 to 30th 
Septemb<,r, 1965. 

(b) No amount was remitted to the 
U.K. by way of repatriation of capital 
during the period January to March 
1965. fnforln�lion subsequent to 
March 1965 is not yet available. 

(c) Government do not feel that the 
prospects of British inve�tments in 
India arc likely to be significantly 
affected as a consequence of this fa-ct. 
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Memo'tandllJII from C.G.H.S. Doc1an 

06K. Sllrt D. C. Sllanna: Will the 
Minister of Ueallll be pleased to state: 

(a) whether it is a fact that tae 
C.G.H.S. doctora submitted a memo­
randum to the Prime Minister asking 
for his inWl"Veiition In their C&IO of 
service conditions and emolumrnts; 
and 

( b) if so, the aclion taken in the 
matter? 

The Mbalater of Health (Dr. Suhlla 
Nayar):  (a) and (b). A memorandwn 
was submitt"d to the Prime M.lnister 
by some officers of lhc C.,ntral Health 
Service. II wu represented in the 
memorandum that there should be no 
qualifying test for promotion trom 
Class fl of the C.H.S. to General Duty 
Medical Officers Class I Grade. Thia 
matter had b<>en considered by the 
Govcrnrneut. ut Indio earller •nd tt 
was decided that os a rule th�re llhould 
be a qualifyin.l.! test with c1 view to en· 
suring in doctors promoted to Class I 
a certain minimum ner�ssary proft�-
1lona1 competence . 

Cn!dlt to Sudan 

•m. Sllrl Yuhpal Slnrb: Will the 
Minister o"f Finance b� plea.•ed to 
ltatt': 

(a) whether the discu.,ion with th� 
Government of Sudan to extend ,, 
credit of Rs. 5 crores for setting up 
industries has been 6nali11Cd; and 

(b) if so. the terms ond conditions 
of the credit! 

The l)epat1 Mhd9&ff la tlle lllJalnry 
of Pin.- (Sllrl ..._.._ar Salaa>: 
(a) and (b). No, Sir. The terma and 
conditio111 of the credit are yet to b<> 
1ettled. 




